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Land under Rabi Crops in Bihar and

‘West Bengal
*1451. SHRI BENI SHANKER
SHARMA : Will the Minister of FOOD

AND AGRICULTURE be pleased to
state :

(a) the acreage of land brought under
wheat and other rabi crops cultivation dur-
ing this rabi seasom as well as in the last
rabi season in West Bengal and Bihar ;

(b) the portion of it which had proper
irrigation facilities and the portion which
depended on chance rains ; and

(c) the arrangements which Govern-
went are making to provide irrigation faci-
lities to those areas which get good harvest
depending only on rain water ?

THE MINISTER OF FOOD AND
AGRICULTURE (SHRI JAGJIWAN
RAM) : (a) to (c). A statement is placed
on the Table of the Sabha. [Placed in
Library. See No. LT 1025/68].
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Iaceative Wages in Pablic Usdertakings

*1452. SHRI RABI RAY : Will the
Minister of LABOUR AND REHABILI-
TATION be pleased to state :

(2) whether it is a fact that the preli-
minary studies conducted by the Labour
Buscaw have shown that where incentive
wages have been introduced im the public
sector umdertakings, labour productivity
bas gome up ;

() if so, whether it is a fact that this
problem was considered at a Conference of
the Heads of public sector undestakings
held on the 19th Aprit, 1968 ; and

(c) if so, the details thereof ?
THE MINISTER OF LABOVUR AND

REHABILITATION (SHR1I HATHI) :
(a) to (c). The question was discussed at





